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In pusuance of Rule 4 (3) of the Members of the Kerala Legisiative

Assernbly (Disqualification on Ground of Defection) Rules, 1986 the following

Corrigenrla are issued to Bulletin Part U No. 56, dat€d 18d'July 2021'

Ramapuram P.O.,

Karuvally Pathikkal House,

PadaDaramba, vattallur Post,

Mundackal Hou-se,

20 AcIe, Pottatrkadu P.O.,

Idukki.

Legislatols Hostel,

Thiruvananthapuram.

Thengum TharaYil,

lKozhuvaloor 
P.O.,

Chmeannur,

Eqsqr:ts

Lyndbl|Ist,

Devaswom Board Jn.,

Nanthancode.

Tharayil,

Kozhuvalloor P.O"

S. v. Unni.laishnan Nair,
Secretary.

Padapparamba, Vanallor P'O.,


